
Customs, Service Tax & Anti Dumping Branch
WEEKL Y DISPA TCH STA TEMENT
FROM 07-08-2023 TO 11-08-2023

:;, NO, (PPEAL NO ,
FINAL ORDER DA TE OF ORDER DATE ON WHICH

NO,/MISC ORDER NO, RECEIVED FROM ORDER SENT
THE PS TO HON'BLE FOR CJ./SPATCH

\

PRESIDENT

\

/MEMBERS

FINAL ORDER NO,

1 STI5128712015 F,Ol5098312023 07-08-2023 10-08-2023

2 5T/51875/2018 F,0/50984/2023 08-08-2023 10-08-2023

3 C/51028/2020 F,0150985/2023 07-08-2023 10-08-2023

~ ST/ST/51443 &51463- F,O/S0986-S0994/2023 07-08-2023 10-08-2023

51464&S1468-
51472&51628/2018

5 ST/50745/2015 F,0/50996/2023 08-08-2023 11-08-2023

6 ST/51787/201S F,O/S0997/2023 08-08-2023 11-08-2023

7 5T/52928/2016 F,0/50998/2023 08-08-2023 11-08-2023

8 I.---- 5T/52929/2016 F .0/50999/2023 08·08·2023 11·08·2023

9 ST/S2930/2016 F,0/51000/2023 08-08-2023 11-08-2023

10 ST/52972/2016 F ,O/S1 001/2023 08-08-2023 11-08-2023

11 \ 5T/50657/2015 F,O/S1 002/2023 08-08-2023 11-08-2023

12 5T/S0515/2017 F,O/51003/2023 08-08-2023 11-08-2023

13 ST/S0526/2017 F,O/S1004/2023 08-08-2023 11-08-2023

14 ST/50S62/2017 F,O/S1 00S/2023 08-08-2023 11-08-2023

15 5T/50603/2017 F .0/51006/2023 08-08-2023 11-08-2023

i 16 ST/S0604/2017 F,0/51007/2023 08-08-2023 11-08-2023

17 ST/S0641/2017 F ,O/S1 008/2023 08-08-2023 11-08-2023

I 18 ST/50648/2017 F,O/S1009/2023 08-08-2023 11-08-2023

; 19 5T/50861/2017 F,0/51010/2023 08-08-2023 11-08-2023
,

, 20 I ST/51743/2018 F,O/S1012/2023 08-08-2023 11-08-2023

i 21 \ ST/52354/2018 F,O/S1013/2023 08-08-2023 11-08-2023

I 22 5T/52741/2018 F,0/51 014/2023 08-08-2023 11-08-2023

23 5T/53233/2018 F ,0/51 015/2023 08-08-2023 11-08-2023

I 24 5T/51424/2017 F,O/S1 016/2023 08-08-2023 11-08-2023

r 25 ST/S1515/2018 F,O/S1017/2023 08-08-2023 11-08-2023

26 5T/51877/2018 F,0/51018/2023 09-08-2023 11-08-2023

I 27 5T/S1886/2018 F,0/51019/2023 09-08-2023 11-08-2023

I
I

i
\- MI5CORDER

1 C/S2239/2021 M.0/S0222-50223/2023 07-08-2023 10-08-2023

2 C/404/2009 M,O/50224/2023 08-08-2023 10-08-2023

3 C/40S/2009 M,O/50225/2023 08-08-2023 10-08-2023

4 C/406/2009 M,O/S0226/2023 08-08-2023 10-08-2023

~
5 C/407/2009 M,O/S0227/2023 08-08-2023 10-08-2023

6 C/408/2009 M,O/50228/2023 08-08-2023 10-08-2023

7 C/409/2009 M,O/50229/2023 08-08-2023 10-08-2023

, 8 C/410/2009 M,O/S0230/2023 08-08-2023 10-08-2023

t- C/411/2009 M.0/50231/2023 08-08-2023 10-08-2023

,__j!
I 10 i C/412/2009 M,O/50232/2023 08-08-2023 10-08-2023
,
I 11 I C/413/2009 M,O/S0233/2023 08-08-2023 10-08-2023

\ 12 I C/414/2009 M,O/S0234/2023 08-08-2023 10-08-2023

! 13 5T/50647/2018 M,O/09/08/2023 09-08-2023 11-08-2023

\ 14 5T/52841/2018 M,O/50236/2023 09-08-2023 11-08-2023
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[DEPUTY REGISTRARj

uploaced in PDf format or. the CE5TATwebsite immediately after signature of the Hon'ble members on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.! Act may download these orders from CE5TATwebsite.


